.235 Matters Under MARCH 28, 1978 Ruls 377 236

[Shri Ravindrg Varma]

pending for discussion and a tentative
schedule of the Ministries that will
come up for discussion has been cir-
culated, the Minister of Parliamentary
Affairs does not make a statement.
There has, therefore, been no depar-
ture from the past precedents.

The hon. Member raised the ques-
tion of the possibility of some changes
in dates depending upon the availa-
bility of the hon. Ministers concerned.
If there 1s to be any such change, the
House will be notified in due course.
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